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Seventeenth Loksabha

>

Title: Regarding reservation to Maratha community on the lines of reservation given in the State of Tamil Nadu.

*sft sfRAT SMTOuT IROY (A1) AR e eI, H JUH! § ARISH § @7 A’ § | Hon'ble Speaker Sir, | would like to speak in
Marathi. Sir, Marathas had to fight rigorously to get the benefits of reservations and after a long battle, the Maharashtra Government
decided to give 16% reservation to the Maratha community. The High Court had ordered to give 12% reservation for education and
13% reservation for jobs to the Marathas on deciding on the petition filed against it. But somebody approached Supreme Court of India

and now the Supreme Court has ordered a stay on it and referred to the Constitution Bench.

Sir, you must know that around 70% reservation is given in case of Tamil Nadu. It is a clear case of partiality as it is still kept

pending with Supreme Court of India.

Sir, our Chhatrapati Shivaji Maharaj had brought all the sections of society together and our State Maharashtra is enriched with the
great historical work done by Shri Phule-Shahu-Ambedkar. Most of the people from Maratha community are poor and backward and

they need the reservation desperately.

Sir, Supreme Court of India has done great injustice to the Marathas. Hence Union Government should come forward to support

them and justice should be done to them. Jai Hind, Jai Maharashtra.

about:blank 1/2



7/9/22, 3:09 PM about:blank

TR 3ree: 41 aRfde A, S gord forg urdler, st var fiRaet wred, <. shieia Te-rer RIS ofR st I=rer H2rared urfeer o sit sfRT
3HTOIT JIRU GIRT IS Y {45 b AT T R bl STFAfT UST &l AT & |

....(TTHH)

HFIRT STEFE : T 1T TSN, He 3P IS U FHY Bl U I ¢ e ox ST & | 319 31T S fBFc & U1 HiT &l U8eT Wy 3R 915 §
AT X |
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